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Sir,

Shri S. K. Poddar,

Principal ludge,
Family Court No. 3,

KamruP (Meko),
Guwahati.

Shri SaPtarshi Garg,

loint Registrar (Vigilance),

Gauhati High Court,

Guwahati.

NO.HC.vu-17/ 2003/3848/A

Dated Guwahati, the 3 MaY,2023'

Yours faithfullY,

cLl-
JT. REGISTRAR ryIGII.ANCE)

Casual teave with station leave permission'

Letter No. FCK3 I 2 | 74 I PJ I rO3/ 23 dated 02'05'2023

Withreferencetotheabove,Iamdirectedtoinformyouthatyouhavebeen
granted four days casual leave from 08'05'2023 to 11'05'2o23 along with station

leave permission, from (l7,O5.2O23 till 11.05.2023, as prayed for, The counseilor (i/c),

Family Court No. 3 will remain in charge of your Court and office in your absence'

Memo NO'HC.vI:l-L7 I 2OO3 13849/A, dated 03-a5 -2azS
Copy to:

( The Project Manager, Gauhati High Court'
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